Name of the corporate debtor: Pramukh Car Riders Limited; Date of commencement of CIRP: July 31, 2020; List of creditors as on:

Annexure — 7

List of operational creditors (Government dues)

December 05, 2020

(Amount in%)

SI. Details of Claimant Details of claim Details of claim admitted Amount of | Amount | Amount | Amount of | Remarks, if
No. received contingent | of any | of claim | claim under any
Depart | Gover | Identifi | Date of | Amount | Amount | Nature of | Amount Amount | Whether| % of voting claim mutual not verification
ment | nment | cation | receipt | claimed | of claim claim covered by | covered by | related share in dues, |admitted
No. admitted security | guarantee | party? CoC, if that may
interest applicable be set-off
1  Departm (Govern [None 29.09.2028,79,84,2 1617,00,853 VAT - - INo - - 2,62,83,430 Amount
ent of  ment of 0 83 demand as under
Sales  [Maharas per verification is
Tax htra, IAssessment in appeal and
Mumbai Orders recovery
proceedings
are stayed




